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Affairs, techno-economic clearance by Advisory Committee on Irrigation, Flood control

and multipurpose projects of Ministry of Jal Shakti and investment clearance.

The stage of implementation of a project would be reached after its DPR is

prepared with the consensus of concerned States and the requisite statutory clearances

are obtained.

(d) The interlinking of rivers (ILR) projects envisages diversion of waters from

surplus basins to deficit basins through inter basin water transfer links. The interlinking

of rivers project will provide benefits to irrigation, domestic and industrial needs,

hydropower apart from the incidental benefits including of flood control, drought

mitigation etc.

Target under SBM

902. DR. ASHOK BAJPAI: Will the Minister of JAL SHAKTI be pleased to state:

(a) whether it is a fact that targets in most of the States under Swachh Bharat

Mission (SBM) were achieved during the last three years;

(b) the target for SBM and their percentage achieved during the last three years,

State-wise; and

(c) the estimated targets for various States under SBM for next three years?

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (SHRI RATTAN

LAL KATARIA): (a) to (c) The Government had launched Swachh Bharat Mission

(Gramin) [SBM(G)] with effect from 2nd October, 2014 with the aim to attain Open

Defecation Free (ODF) India by 2nd October, 2019 by providing access to toilet

facilities to all the rural households in the country. SBM (G) is a demand driven Scheme,

hence no fixed targets to build/construct toilets could be set. As per the data reported

by the States/UTs on the online Integrated Management Information System (IMIS)

maintained by the Department of Drinking Water and Sanitation, 10.29 crore individual

household latrines (IHHLs) have been constructed under the programme and all the

villages have declared themselves ODF. The Government has further advised all the

States/UTs to reconfirm and ensure that no one is left behind, including the newly

emerging households, in having access to toilets. State/UT-wise number of IHHLs

constructed under SBM (G) during the last 3 years are given in Statement.
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Statement

State/UT-wise no. of IHHLs constructed under SBM (G) during the last 3 years

State/UT 2016-17 2017-18 2018-19

Andaman and Nicobar Islands 979 17556 0

Andhra Pradesh 788495 2225154 356139

Arunachal Pradesh 42552 41460 13465

Assam 1054898 816435 753547

Bihar 872328 3433356 6247749

Chhattisgarh 1464591 1404526 67505

Dadra and Nagar Haveli 0 18758 0

Daman and Diu 0 1600 0

Gujarat 1541862 421121 96625

Haryana 124140 319998 12588

Himachal Pradesh 80519 10 17

Jammu and Kashmir 78557 573347 382813

Jharkhand 831502 1203836 972552

Karnataka 719863 1434591 737183

Kerala 195024 0 2

Ladakh 4579 7409 0

Madhya Pradesh 1859828 2353800 831110

Maharashtra 1916460 2252876 226710

Manipur 41472 61528 72459

Meghalaya 45973 87138 249

Mizoram 2872 25012 2477

Nagaland 38073 19211 50880

Odisha 1263124 816203 2203146

Puducherry 2430 7933 17639
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State/UT 2016-17 2017-18 2018-19

Punjab 106597 75192 55375

Rajasthan 2791196 2129328 145082

Sikkim 0 0 1737

Tamil Nadu 1139671 2206083 620766

Telangana 520029 1552975 470819

Tripura 43778 33502 135568

Uttar Pradesh 1734508 5661669 9216627

Uttarakhand 334099 42985 20667

West Bengal 2318597 1006466 679081

TOTAL 2,19,58,596 3,02,51,058 2,43,90,577

Source: IMIS of SBM (G)

Hydrological boundaries for better water management

903. SHRI BHASKAR RAO NEKKANTI: Will the Minister of JAL SHAKTI be
pleased to state:

(a) whether Government has planned for studying, evaluating and preparing a
roadmap of Hydrological boundaries, instead of political and administrative boundaries
for better water management in the country;

(b) if so, the details thereof; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (SHRI RATTAN
LAL KATARIA): (a) to (c) The National Water Policy (2012) states that Integrated
Water Resources Management (IWRM) taking river basin/sub-basin as a unit should
be the main principle for planning, development and management of water resources
and recommends comprehensive legislation for optimum development of inter-state
rivers and river valleys taking basin/sub-basin as unit.

The Ministry of Jal Shakti has drafted River Basin Management Bill. The draft
River Basin Management Bill proposes optimum development of inter-State rivers by


